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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH—WEST DISTRICT. ROHINI CO_URTS._D_ELHI

ORDER
The transfer and posting of the following officials is hereby madewith immediate effect:—

Sl.No Name of the official _ From To

Ms. Sarita JJAlAsstt. Ahlmad in the court of Ms. Divya
1 W/0 Sh. Yatender Kumar Malhotra, Ld. ACJ (NW), Rohini Courts,

(E.C.-72006508) Delhi
JJA/Asstt. Ahlmad in the court of Ms. Kanika
Jain, Ld. MM (NW), Rohini Courts, Delhi

Ms. Sonia Mann JJA/Asstt. Ahlmad in the court of Ms. JJA/Asstt. Alrlmad in the court of Ms. Divya
2 W/0 Sh. ArunThalcran Kanika Jain, Ld. MM (NW), Rohini Courts, Malhotra, Ld. ACJ (NW), Rohini Comts,

(E.C.-56452354) Delhi Delhi _ ‘

3 Iégméesh K‘t“§af; Dab” SJA/Reader in the court of Ms. Iasjeet Kaur, SJA in Record Room (NW), Rohini Courts,
(E 2 _7é81‘f,“8§2) a as Ld. PO MACT (NW), Rohini Courts, Delhi Delhi
Sh. Ajay Kumar . . . . .4 S/O Lat Sh S dc K m JA in Record Room (NW), Rohrm Courts, IA/Reader rn the court of Ms. J3S_]66T. Kaur,e uren r u ar . . .I (E.c'_81118133) Delhi Ld. PO MACT (NW), Rohrnr Courts, Delhi

Sh Kamal Kumar IA/Reader court of Ms. Navita Kurnari Reader-cum-Ahlmad/JA in the court of Ms.
5 S/o Late Sh. Davinder Kumar Bagha, Ld. ASJ—O4 (POCSO) (NW), Rohini Garima, Ld. MM NIA, Digital Court no.-03

(E.C.-55717512) Courts, Delhi (NW), Rohini Courts, Delhi
Sh Gunram Singh Reader-cum-Ahlmad/JA in the court of Ms. JA/Reader in the court of Ms. Navita Kumari

6 S/o Sh. Sher Singh Garima, Ld. MM NIA, Digital Court no.-03 Bagha, Ld. ASJ-04 (POCSO) (NW), Rohini
(E.C.-91785150) (NW), Rohini Courts, Delhi Courts, Delhi

Notcs:- (1) Non-cornpliarrce of this order or immediately proceeding on leave shall be considered deliberate insubordination
and disciplinary action shall be taken against the official as per rules.

,. Grit}
(VIMAL KUMAR YADAV)

PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROHINI COURTS, DE H

No.F2(2)1Admn,l&II(NW)/RC/2023/ \‘\ {Ii ‘I °1 - “Tl 3 3 - Date \ 3 1 ) 3 1,, ,5
Copy forwarded for information and necessary action to:-

l
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‘Y6-Q?’S“1,_§aQ@/
. The Dealing Official, ACR Cell, Tis Hazari Courts, Delhi. \ gr’

_/8”. The Web~site Committee, Rohini Courts/Tis I-lazT_ari Courts, Delhi. \\‘$f i
9. The Dealing Ofiicial, Server Room, Rohini Court/Tis Hazari Courts, Delhi.  q 8% §§=;58T\
10. Personal Office of the undersigned. \\-tr; '
l 1, The Facilitation Centre, Rohini Courts, Delhi.
12. The ALIO, Library Branch, Rohini Courts, Delhi.
l3. The Dealing Official, LAYERS seat, Rohini Courts/Tis Hazari Courts, Delhi for uploading this order on LAYERS.
l4. The official(s) concerned.
l5. The Dealing Official, R&l Branch, Rohini Cotuts, Delhi with the direction to send copies of each of the Relieving

Report and the Joining Report of the above named official(s), on immediate receipt of the same, to the Administration
Branch-I & H (North-West), Rohini Courts, Delhi. <9
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PRINCIPAL DISTRICT & SESSIONS JUDGE

NORTH—WEST DISTRICT, ROHDNI COURTS; DELHI

. Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi. _,.-r_,»~_;—.--3 f ' “~~\_
The Judicial Officer(S) concerned, Rohini Courts, Delhi. Q6‘ IE7 ¢~;g;;;"\_

. The Oifrcer In-Charge, Accounts Branch (NW), Rohini Courts, Delhi. '§g'gQ‘; i‘

. The Sr. A.O.(J)/A.O.(.T), Administration Branch-I&ll (Central), Tis Hazari Courts, Delh'. Ll ‘Q

. The Record Oificer, North-West, Rohini Courts, Delhi. -" ;;+ A , .

. The Dealing Official, Personal File, Administration Branch-I&II (Central), Tis Hazari tifggrs, Delhi] Uti.» Elli
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